CENTRAL ELECTRICITY REGULATORY COMMISSION

Subject

Petitioner

Respondents

Date of Hearing :

Coram

Parties Present :

NEW DELHI

Petition No. 30/TT/2021

Petition for approval under Regulation 86 of the Central
Electricity Regulatory Commission (Conduct of Business)
Regulations, 1999 read with the Central Electricity Regulatory
Commission (Terms and Conditions of Tariff) Regulations, 2014
for the truing up of the transmission tariff for the 2014-19 period
and the Central Electricity Regulatory Commission (Terms and
Conditions of Tariff) Regulations, 2019 for the determination of
the transmission tariff for the 2019-24 period for 2 Nos. 765 kV
line bays at 765/400 kV Raipur Pooling Station (POWERGRID)
for Raipur PS (POWERGRID)-Rajnandgaon (TBCB) 765 kV D/C
line under the “POWERGRID works associated with additional
System Strengthening Scheme for Chhattisgarh IPPs (Part-B)”
in the Western Region.

Power Grid Corporation of India Limited (PGCIL)

Madhya Pradesh Power Management Company Limited
(MPPMCL) and Others

22.4.2026

Shri Ramesh Babu V., Member
Shri Harish Dudani, Member
Shri Ravinder Singh Dhillon, Member

Shri Anand K. Ganesan, Advocate, PGCIL

Ms. Namrata Saraogi, Advocate, PGCIL

Ms. Rupinder Kaur, Advocate, PGCIL

Shri Ravi Sharma, Advocate, MPPMCL

Shri Aryan Chanda, Advocate, MPPMCL

Shri Akhil Hasija, Advocate, CSPDCL

Shri Rohan Mishra, Advocate, CSPDCL

Ms. Mahima Singh Kanwar, Advocate, CSPDCL
Shri Hemant Singh, Advocate, RRWTL

Shri Lakshyajit Singh Bagdwal, Advocate, RRWTL
Ms. Lavanya Panwar, Advocate, RRWTL

Record of Proceedings

The matter was heard through a virtual hearing.

2. In the absence of the required Coram, the matter could not be taken up for
hearing. Accordingly, the matter was adjourned.
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3. The Petition will be listed for hearing on 18.6.2026.

By order of the Commission

sd/-

(T. D. Pant)
Joint Chief (Law)
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